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DeeUae la bport Of AaarbaUea 
*491. SHlU R. K. MHALGI: Will the 

Minister of COMMERCE be pleased to 
state. 

(a) whether it is a fact :.hat the 
foreign exchange eamings from export 
of _arbaties are continuously decliD-
ing during the last three years; 

(b) if so, the figures (year-wise); 

(c) what are the reasons for the de-
cline in this export trade; and 

(d, whether Government are propo-
sing any measuret to help the i]"l'iU5try 
to pick up the lost ground in ~he ex-
port trade? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
STEEL AND MINES (SHRI 
KHURSHEED ALAM KHAN): (a) to 
(d). A statement is laid on the Table 
of the House. 

Export ftgures ih respect of Ag·ub.'l-
ties during the last three years as l'e-
ported by the Basic Chemicals, Phar-
maceuticals and Cosm2tics Export Pro-
motion Council are as fonows:-

19'1'1-'78 

1978-79 

1979-80 (Est.) 

Rs. 6.11 crores 

Rs. 6.20 crores 

Rs. 5,86 crores 

2. The marginal decline in exports 
during 1979-80 is reported to be due 
mainly to reduced oft-take by som~ of 
the traditiOnal buyers, namely, 
Ethopia, Nigeria, Saudi Arabia and 
USA. 

3. Measures taken/proposed to be 
taken to augment exports include the 
following:.-

(iJ Essential inputs required for 
export production of Agarba-
ties and Dhoop have been made 
permissible for im~rt against 
REFP licences; and 

(,u> DelegatioDS/Study-cum- Sales 
TeamslMarket SurVey T~ams 
are beine sponsored by the 

Basic: Chemicala, Pharmacel.lti-
cats and CosmeUca Expot'l 
Promotion Counell to major 
importin. countries and pote~ 
tial markets abroad. 

SHRI R. K. MHALGI Sir, it has beel1 
&tated in the stateme.lt that the marli-
na! decline in exports during 1979-80 is 
reported to be due mainly to reduced 
off-take by some of the tradItional 
buyers, Damely, Ethopia, Nileria, S2udi 
Arabia and USA. It is a decUn~ to 
the tune of 34 lakbs in a year and 
according to the Government, It Is 
marginal. This seems to be the atti-
tude of the Govemment to this indus-
try. Twenty-three countries in the 
world import agarbatis from India, 
out of which fOUr h-ave reduced their 
off-take. May I know from the hone 
Minister whefher OUr Export Promo-
tion Council have enquired from these 
countries in regard to the said reduced 
off-take. If so, what is the response 
and the reasoning given by each of 
these countl'ies and the action takeu hy 
the Government of India. 

SHRI KHURSHEED ALAM KHAN: 
Sir, the main reason stated for the less 
oft-take is that some of these countriel 
find that the smell of the Agarbath:s 
is too strong and they prefer to manu-
facture their own and, therefore. they 
have been importing some of the raw 
mfl.terials and making their own Agar-
bathis. That is one reason. Another 
reason is that Nigeria, UAE, Saudi 
Arabia, Fl'ance, UAR, Kuwait, USA, 
UK, Canada and Malaysia, these all 
countries have shown less interest 
during last year. But, we have taken 
special steps particularly by l»foviding 
their. cash assistance BI."ld DhoopjBathis 
which were not beinl provided cash 
assistance, have also been 'Drovided. 
from last month at the rate of HI per 
cent. Another difficulty was that our 
Dhoop Bathis give a little smoke when 
they are used and those people do not 
like the smoke aud, perhaps, sometlling 
will have to be done to eliminate the 
smoke. We have conveyed to th~ 
manufacturers concerned that they 
Should looi into w. problem ond do 
somethin, about it. 
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SHRI R. It. MIlALGI: Kay I Imow 
from the Bon. MiDIlter what is the 
total quantity 01 Aprbathis, Dharat 
Annual exports at preaent and what is 
the taI'Iet of OUr aport of the same 
by IPODIOrin, the delegations, the 
Study teams and the market survey 
~ and how many and when, such 
deleptionl and teams are likely to be 
eponlOred? 

SHRI KHURSHEED ALAM KHAN: 
The figures are here that in 1977-78 
Ethiopia ,ot 20.77 and Nigeria 134, 
Saudi Arabia 51 and USA 45 and these 
teams are being sponsored shortly. 
They will go to all these countriel, 
ftnd out the particular interest and 
the type of smell that they would 
like and something will be done about 
removing the smokes so that they can 
import more Agar Bathis also and 
whatever lossel we have sustained 
will be made up. 

SHRI R. K. MHALGI: My question 
is different My question is what is 
the total quantity of Agar Bathi. the 
Bharat Annual exports and what is 
. the target of our export by sending 
and sponlJOl'ing these delegations and 
teams? . 

THE MINISTER OF COMMERCE 
ANt) STEEL AND MINES <SURI 
PRANAB MUICHERJEE): Sir I can - . . give the ftgures to the Hon. Member. 
The figures in tenns Of volume is 
not possible but in terms of value, I 
can give. 

RI. 
In 1976-77 it wu 498'71akha that mean, 

4 crore 98 lakbs. 

1977-78 

1978-79 

1979-80 

1980-81 

6 crore II lakbs. 

6 crore 10 Iakhs. 

5 crOft: 86 lakhs. 

3 crace 59 lakhs. 
(from April to No-
vember) 
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SHRI KHURSHEED ALAM KH4N: 

Sir, the factual statement is correct. 
This question does not arise. We are 
doing everything possible to 1ncrease 
Our exports. 

IIuldboOk of Bal. for:rmport and 
£sport 

-493. SHRI RATANSINH RAIDA: 
Will the Minister of COMMERCE be 
pleased to state: 

<a> whether it is true that Govern-
ment have received an opinion of the 
Attorney. General Wi the case »f the 
State Chemicals and-Pharmaceuticals 
Corporation of India Limited that the 
provisions laid down in the Import 
and Export licence are irrelevant; 

(b) if so, whether in the light of the 
above, Govermnent are withdrawing 
the Handbook of Rules; and 

(c) if not, the reasons for not doing 
so? 

THE MINISTER OF COIIMBRCE 
AND STEEL AND MINES (SHRI 
PRANAB M'U1C.HERlD): <a> to (c). 




